
PART I   EXTRAORDINARY

 REVENUE DEPARTMENT
(LANDS-IV)

 THE ANDHRA PRADESH DISTRICTS (FORMATION) ACT, 1974 – CHANGE OF NAME
OF THE KONASEEMA DISTRICT AS “Dr. B.R. AMBEDKAR KONASEEMA
DISTRICT” – FINAL NOTIFICATION.

(G.O.Ms.No.560,  Revenue (Lands-IV),   2nd August, 2022 )
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 G. SAI PRASAD,
Special Chief Secretary to Government. (FAC)
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